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Condition of Tritwl Popniation

291. SHRI M U KH TIAR SINGH 
M A LIK :

SHRI G. M. B A N A T W A L LA :
WiU the Minister o f HOME AFFAIRS 

be pleasod to state:

(a ) whether Governm ent’s attention 
has been drawn to the Editorial o f 
Hindustan Times dated the 1st Feb­
ruary, 1978 w hereia-jt has been stated 
that nothing has been done lo r  the 
country’s tribal population during the 
last 30 years and the position in which 
the tribals lind themselves today is 
much worse than of the .start »£ 
econom ic planning in 1950; and

(b j if so, whether Government pro­
pose to set up an inquiry commission 
to inniiire into the matter?

THE MINISTER OF STATE IN THE. 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL);  (a) 
Yes, Sir.

(b) No inquiry commission, is pro­
posed to be set up. The problems of 
the Scheduled Tribes are being givei’ 
the fullest attention by Governmeut.

Ihiscrupulou < non-Conference L ine
Tramp Shippingr Operators in the 

country

292. SHRI M UKHTIAR SINGH 
M ALIK:

SHRI G. M. B A N A TW A LLA :
Will the Minister o f SHIPPING .VN1> 

TRANSPORT be pleased to state:
(a) whether any step has been 

taken by Government to tackle the 
mcnace of unscrupulous n on -con ­
ference line tramp shipping operators 
in the country;

(b ) whether it is also a fact that 
these ‘fly by night' operators who have 
been using subt-sfandard vessels 
“ lured” the exporters with freight^ 
inducements and ultimately duped 
them as they did not norm ally reach 
the destination but sold the goods In 
auction at different centres; and

(c ) what are the facts and pro­
posed action to be taken in this 
regard?

THE MINISTER OF STATE IN­
CHARGE OF THE MINISTRY OF 
SHIPPING AN D TRANSPORT (SHRI 
CHAND RAM); (a) to (c).  Some re­




